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the Commonwealth/ Technical Co­
operation Scheme for training ia 
Aeronautical Engineering in the U.K.

Shri S. C. Samanta: May I know. 
Sir, how many of the stipends and 
scholarships mentioned by the hon. 
Minister were Canadian scholarships?

Shri Gopal^wami: I am afraid, Sir,
I haven’t got that iafortnaliuu here. I 
can find it out.

Shri S. C. Samanta: May I know
whether any candidate had been sent
from technical development establish­
ments at Dehra Dun? If so, how was 
he selected?

Shri Gopalaswami: One officer was 
sent to attend the Gunnery Staff 
Course (anti-aflrcraft) in which ele­
mentary radar engineering is taught. 
That was in 1951-52. One ofhcer will 
be sent to attend this course in 1952­
53.

Shri S. C. Samanta: May 1 know
whether any conflict arose between
the recommendation of the local insti­
tution and that of the department?

Shri Gopalaswami: I am not aware 
of it. Even if there was some con­
flict of opinion, that is a purely 
departmental affair.

Shri S. C. Samanta: May I know. 
Sir, who was finally selected?

Shri Gopalaswami: I am afraid I ' 
have not got the names of the two 
officers concerned.

Mint at A lipore
•856. Dr. M. M. Das: Will the Minis­

ter of Finance be pleased to state:
<a) whether all the machineries and 

functions of the old Mint in Calcutta 
have been transferred to the newly 
constructed one in Alipore;

(b) how Government propose to 
utilise the old Mint building; and

(c) the total number of employees 
and the annual cost of establishment of 
the new Mint?

The Minister of State for Finance 
(Shri Tyagi): (a) No, Sir. The Cal­
cutta Mint is still producing medals 
for the Defence Services and some 
coins and bullion are a^o at present 
stored therein.

(b) Some of the bui'dings will be 
required for some time more for 
storing bullion and coins. The 
other buildings are being offered for 
use to other Central Government 
Departments.

(c) The p̂resent total strength of
Alipore Mint is 1,665 inclusive of 
workmen and the cost of the estab­
lishment of the Alioore Mint for the 
current financial year is estimated at 
Rs. 29,85,100. .

Dr. M- M. Das: May I know what
has beea the total expenditure for 
the consfniction and eiiuipment of 
the new Alipore Mint?

Shri Tyagi:. It is estimated to be- 
about Rs, 220 lakhs, which includes 
Rs. 100 lakhs for buildings and Rs. 
120 lakhs for plant c-nd machinery.

Dr. M. M. Das: May 1 know how 
the cost of establishment of the new 
M'nt compares with thac of the old 
one? '

Shri Tyagi: It will be very difficult 
for me to compare the cost. I would 
like to have notice if the hon. Mem­
ber wants that information.

Dr. M. M. Das: May I know whether 
there exist arrangements in the new 
Alipore Mint for executing orders 
from foreign Governments?

The Minister of Finance (Shri C. D. 
Deshmukh): Occasional orders are 
received. , ,

Dr. M. M. Das: May I know the 
names of the foreign Gk>vcmments 
whose orders have been executed up 
to this time?

Shri C. D. 
notice of that

I require

Dr. M. M. Das: May I know what 
fraction of India’s total needs is sup­
plied by this new Alipore Mint?

Shri C. D. Deshmnkh: The normal 
minting capacity of the new Mint is 
12 lakhs of pieces per day, as against
10 lakhs of pieces per day in the 
Bombay as well as the old Calcutta 
Mint.

Mineral deposits in Naga Hills
*857. Dr. M. M. Da :̂ Will the »®nis- 

ter of Natural Resources and Scientific 
Research be pleased to state:

(a) whether the exploratory activi­
ties of Government in the Naga Hills 
for mineral deposits have been com­
pleted: .

(b) if so, the results;
(c) the different agencies that are 

entrusted with the exploratory work,
(d) the total expenctiture incurred 

by Goveiliment for this purpose; a*nd
(e) the attitude wf local inhabitant-: 

to such activities?
The Parliamentary Secretary to the 

Minister of Education and Natural 
Resources and Scientific Research 
(Shri K. D. Malaviya: (a) The direc­
tor, Geological Si:?v>,y o f India, 
reports that no extensive investigation 
of the mineral deposits of Naga Hills 
has yet b^en done. A DOilion. of 
the Naga Hills bordering the districts 
of Sibsagar and Lakhimpur having
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an area of about 400 square miles 
has recently been examined by the 
Geological Survey of India.

(b) The Director, Geological Sur­
vey ,of India, reports that only a few

 ̂seams of coal have been recorded in 
' the area. in certain localities oil 

shows were observed but no favour­
able structure for oil accumulation 
was met with. There are no other 
minerals of economic importance in 
the area so far exami'ied.

(c) (i) Geological Survey of India.
(ii) The Nazira Coal Company

Ltd., who have obtained from the 
State Government a niining lease for 
coal in the Naga Hills District.

(iJl) The Burmah Oil Company
(India Concessions) T̂ td., who have 
been granted prospecting licences for 
petroleum for two areas in the Naga 
Hills District under the Petroleum 
Concession Rules.

(d) Rupees 6,400, apart from the
salary and allowances of an oificer
of the Geological Survey of India,
who has been working in the area.

(e) The Director, Geobgicai Survey 
of India and the State Government 
report that in general, the attitude of 
the local inhabitants towards the 
work undertaken was neither special­
ly helpful nor could it be termed 
hostile.

Dr. M. M. Das: May I know whe­
ther it is a fact that the exploratory 
work was carried out under guard?

S M  K, D. Malaviya; I have no 
infoftnation.

Dr. M. M. Das: May I know the 
terms on which these non-officia\ 
agencies are doing the exploratory 
work?

Shri K. D. Malaviya:. They are 
carrying on the prospecting work 
under the Petroleum Concession 
Rules. Concessions have been given 
to them under those rules.

' Indian Sea-Customs

•858 Dr. Ram Snbhag Singh: Will 
the Minister of Finance Be pleased to 
state whether it is a fact that Indian 
Sea Customs had been established at 
French Indian ports from 1941 to 1949?

The Minister of State for Fiuance 
(Shri Tvaffi): Yes. There was a 
Customs Union between India and the 
iPrench Possessions in India from 1941 
to 1949.

Dr. Raili Snbhag Singh: May I know 
why the Indian sea customs which had

been established in French Indian 
ports was discontinued, and what 
were the effects of the withdrawal of 
the Indian sea customs?

Shri Tyagi: The Government of 
India, with a view to reconsidering the 
situation with regard to t)ie settlement 
ot customs and on account of the 
changed circimistances, gave notice on 
oOiii March 1948, lor tne termination 
ot the Customs Union Agreement with 
effect from the 1st April, 1949. But 
before the expiry of the notice the 
Government ot India expressei to 
the Government of France its willing­
ness to continue the Agreement till 
the referendum if the Government of 
France so wished. This suggestion, 
however, evoked no response from 
the Government of France, and 
about a fortnight before the date of 
expiry of the Agreement tlie Frend» 
Indian authorities put forward pro­
posals, not for a continuance of the 
Agreement of 1941, but for consider­
able modifications to it. including a 
claim for an increase in the compen­
sation to be paid to the Frtoch Indian 
Government

Dr. Bam Sabhag Singli; What has 
been the effect of the withdrawal of 
the customB?

Skri Tyagi: The effect has been 
increased smuggling activities on the 
part of the French Indian people oa 
the other side, with the result that 
our financial and economic policy has 
been impeded and our economic 
relations with French India are 
deteriorating.

Dr. Ram Snbhag Singh: IVlay I know 
whether the Government propose to 
re-establish the sea customs at French 
^dian ports so that increased smug­
gling might be ended? ^

Shri Tyagi: Some talks are going on 
between the Government of India on 
the one side and French Indian autho­
rities on the other. I am not in a 
position to say anything more about it. 
1 do not know what the result will 
t € .  '

A li/-India Cottncil for Technical 
Jducatton

*859. Shri M. S. Gnmpadaswamy:
Will the Minister of Education be plead­
ed to state:

(a> the composition and constitution 
of the All-India Council for Technical 
Education; and

(b) the princioles laid down for 
affording financial assistance to techni­
cal institutions in India?




